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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

No. 2% e‘i‘l * 35/09/.ioTP/eaz./Pot: West/2023 Dated, Delhi the 2;: 29/1'5
Copy forwarded for information and necessary action to:- 0/'57,”

l. The Officer lncharge, Pool Car, Tis Hazari Courts, Delhi.
2. The Judicial Officer concerned of West District, Tis Hazari Courts, Delhi.
3. The PS to Ld. Principal District &

Hazari Courts, Delhi for information.
4. The Branch lncharge, Facilitation Centre, Tis Hazari Courts, Delhi.

V5? The Website Committee, English/Hindi, Tis Hazari Courts, Delhi.
6. The LAYERS for uploading the same.

MOST IMMEDIATE / OUT AT ONCE

Sessions Judge, West District, Tis

‘ 3
Vw\0/‘Ml Q_'\\'IY,'

Hemani Malhotra)
Officer In harge (Judicial Branch)
DJ (Com~ ercial)-02, West Distt.
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HIGH COURT OF DEL1-II
 

N0, /DHC/Gaz./G-3/2023 Dated
From:

The Registrar General,
High Court of Delhi,
New Delhi.

To,
The Director, .
National Judicial Academy, '
Bhadbhada Road, P.O. Suraj Nagar,
Bhopal-462044 (M.P.)
[Fax N0.+91 755-2696904, Tel: 0755-2696766]
Email: rgoda@nja.gov.in

Sub: North Zone-I Regional Conference on “Contemporary Jud‘i;:ial Developments
and Strengthening Justice through Law & Technology” (30 September & ls
October, 2023) [P-1363].

-Sir,
In continuation to this court’s letters No. 5309/DHC/Gaz./G-3/2023 dated 14.07.2023,

No. 5933/DHC/Gaz./G-3/2023 dated 17.08.2023, No. 6286/DHC/Gaz./G~3/2023 dated

31.08.2023, N0. 663 8/DHC/Gaz./G-3/2023 dated 15.09.2023, N0. 6714/DHC/Gaz./G-3/2023

dated 19.09.2023 & No. 6811/DHC/Gaz./G-3/2023 dated 21.09.2023, on the above subject, I
am directed to say that this Court has exempted Mr. Akash Jain, ASJ, East District,
Karkarclooma Courts, Delhi from attending the programme no. P-1363, North Zone -1
Regional Conference having the theme “Contemporary Judicial Developments and
Strengthening Justice through Law & Technology” scheduled to be held on 30"‘ September &
1" October, 2023 at Nainital (Uttarakhand), to be organized by National Judicial Academy,
Bhopal in collaboration with the High Court of Uttarakhand and the Uttarakhand Judicial &
Legal Academy and in his place Mr. Fahad Uddin, CC]-cum-ARC, West District, Tis Hazari
Courts, Delhi has been nominated to attend the said programme.

P Q/gs CV3‘) Yours Sincerely,

’///{la-‘ll’-‘aw
t. -JQWAJ /, .

, a“‘::E; fir up (Surender Pal)

pic 1“ Deputy Registrar W-18>.,A,,:_}<:;€,%w ,,;¢t;»»r.,,,&E_?s_ ___ for Re strar General ‘AM
‘ ‘ii 'v Y-“= I‘ \iii;-J‘-'2-.‘§':'§'-‘lfvjl v ‘ _ _: ; A _' I _-5;’-z .'. J, flflqéiwér
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. 6%1S_/1%!-%('327-éaz./G-3/2023 Datedl "P-"=\®‘\\1e'l55 ~

Copy along with copy of letter dated 23.06.2023 received from the Director, N
Judicial Academy, Bhopal and letters dated 03.08.2023, 06.09.2023 & 20.09-2023
received from the Registrar General, High Court of Uttarakhand may be forwarded "10
the Principal District & Sessions Judge, West District, Tis Hazari Courts, Delh1|W1Th
the request to inform Mr. Fahad Uddin, DJS accordingly and ask him to coordlnate
directly with National Judicial Academy, Bhopal with regard to study material and to
send his email icl, contact number and tour programme/travel details directly to the
High Court of Uttarakhand, Nainital on email ID: and
delhihc30@gmail.com respectively.

ational

Copy forwarded for information and necessary action to:-

(i) The Principal District & Sessions Judge, East District, Karkardooma Courts,
New Delhi with the request to inform Mr. Akash Jain, DHJS accordingly.

(ii) The Registrar General, High Court of Uttarakhand, Mallital, Nainital,
Uttarakhand 263002, e-mail- highcourt-ua@,nic.in.

(iii) The Director, Uttaralchand Judicial and Legal Academy, Ghorakhal Road,
Bhowali, District- Nainital, Uttaralchand-263132, e-mail~ -ujala-ua@nic.in.

It/l,,,~/”
(Vinay Sharma)

Assistant Registrar (Gaz.-IB)

F";:. '_-
tx 3 .tag, .
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' Director _ ~._,, . .-7013 1111
I{CI'.IN.I/\/Dll1I-I-°(l-"'- ~/

Dziiedz 23.06.2023
1

Dear (Ihicl'.lusticc,

' \'r \ Q I

f~;iih.: “North Zone-I Regional Conference on “Contemporary .ludit.1.il l)evLI0P""°"“ “m
Strengthening Justice through Law St 'l‘echnology”

(30"‘ September 8; 1'" October, 2023) ll’-I363] V -

I The National .luclieial Academy (NJ/\) in collaboration with the’ High Court of Llttziraklialitl
HDCI the litlartikliand Judicial 8: Legal Academy is organizing the North {.0116-I Rctlfional coniem“-"
on the ab-.i\'e subject at i\‘tiinital (Uti'2\l‘2lI(i‘l€ll‘l(I) on 30"‘ September & 1*‘ Oetobflr. 2023-

The theme. ofllic Conference is “Conteniporziry Jutlieiiil Developments and Sli'cngllienii1$_',
.liisiieL‘ through Law & Technology” About 156 judges! jutlicial ol’licc_rs from six lligh Courtslul
the North 7..one vi‘/... I-ligh Courts 01' Delhi; I'Ill'fl£lCl1£lI Pradcsli; .liirn_n1u & Kashmir and Ladakli: l’un_iab
A2 l~l:iryzii1ii; Uttar l’radesh; and Uttarakhand, are expected to participate in thc C.onl'crcnce. /\ copy ol
the IL‘lllt\Il\'C pi-ogi-amine schedule is attached herewith for your kincl pcrus:-il.

'l'lie NJ/\ eorclizilly invites your High Court and rcqiicsts you to kindly norninaie:

05 lligh Court .lusticcs; 15 Jutlicizil Ollicers (including l’l).|s and Cliicl'.luciicizil i\/lzig.5.isti'titc):
ill cI13.lTp(.‘l‘501'1 of the I-ligh Cofirt Computer Committee: and 05 Computer Committee :\/leml-iei's ill
District Level: working under the jurisdiction of‘ the lligh Court oi‘ Delhi to ]I)Z1l‘llCIptilC in the
pi-ograinine.

You are requested to send namcsofnoniirizitctl partieipzin ts for the conference to the llosl
liigh Court and the NJ/\ promptly to avoid any inconvenience in arrangements.

With warm regards.
p Yours sincercly.,

’s ‘ i 5;

_ ' _ (Justice /\.P. Siilii)
lion blc Mr. J usticc Salish Chandra Sharina
L'Tliiel'Justiee
lligli Court oi‘ Delhi

Delhi - I I000"; '

Copy to: The Registrar General, lligh Couit ol’ Delhi. New Delhi.

. Campus! I_3h3Flbh9d9 Road. Suraj Nagar P.O. Bhopal -462044 (M.P.) India
"_ _@§;.é,;; ,9, 75l;Z96'gg¥7Ygg Pffive ~ Sgppeme Court of India, Tilak Marg New Delhi - 110 O01 (India)
V‘I ;’T,§-§,~;r,_.,,,2l_} ax 55 2395904 I Emdll . director.nia@nia:gov.in Website : www.nia.gov in

_ >5 -1 if 1.1? ,, >~_,_:_,,. f ,,,?2<&_L_J-ewe.-~.... " . - -';~-E,-_;_,. - :11, w; '¢., - ; . . . ...,
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DAY l lnnttgttrnl Session

10:00 Ah/1- H110 A:\!l
-\

Constitutional t\rlnt~nltty and
Contemporary Constittttional Trentls

’mpu.\'e(I Scogu of Discu.\'.rion
F.\-olution of the Concept of Constitution
Momlity Vis-it-vis Social Morality - The Judiei
Approach
Judicial innovation vis-it-vis Constitutional Trust:
Activism vs. O\'etTent:lt
Cooperative Federalism

Venue: Nnittitnl (Uttttrttltltzttttl)
___; ('l'l'lN'l'4\'l'lQ[l§_U§R:\h‘Ih'lli SCIIEDULE} "_* ,_—*->' . |

l- 00 Noon l 30 EM

Eletnettts of.ludiei:tl llehnviour

I’rrtQ0se1I.S'cugu r|[ DIsL'nss'imr

Possible Solutions
- Cotnntunication Skills
- integrity and lntpnrtiolity to ensure Judici

Neutrality

Conduct oflntlges
~ Objectivity in Decision Making

- Ethical stnndrtrds, Judicial norms, and
"1'.’

, st-zsstom S ‘ - snsstonz . _ =~'
‘ ‘ ‘ -' 1 t . 72 ‘ — : " L- I 3

~ Etltical Conundrums in Judicial Sphere & ,

al .
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Jutlgment Writing Tools

Language S. Law: Brevtty In Dralting
Funtlamental Principles of Judgetnent
Writing: Legal Analysis to Sentence Stntcture
and Editing
Prutnotion ot'Transpurency and Enhancement
of Public Confidence through lucid
Judgements
Sensitivity in Judgments
- Gender Sensitivity in Judgments 8: Orders
- Eliminating Bias, Stereotypes & Prejudices

SESSION 4
10:00 At\'l - 11:30 AM

O\'t'r\'ie\\' of E-courts Project

01/10/Z013 rnpttxet! Svupe 0[ D|'sr.'tt.t'.ti1nt
l’h:\se'l, ll antl proposed Phase lll

(sundm) CIS lttnovatiuns from one High Conn to another _.
lnnowtions in terms of new ttpps: NSTEP, ICJS,
JUSTIS, JUDG:\lEN'l' l‘Ol'l'l'AL

SESSION 5
l2'00 Noon — 1'30 PM

Effective Judicial Governance

Proguml Scope 01 Dirertssing
I Judicial Governance vis-é.-vis Anilieial -

Intelligence (Al)
- Latest developments in Technology:

Crypto Cunency, Block chain, etc.

l’:trticipunts Audit st Feedbttcll

Emerging and Future ‘Technology for

1.‘IIA.
».l :-
:,-1:,

It‘

l l
‘r igt tmme Coortlinntors: ‘Q
l Mr RltjLSl‘\ Stt|ttttlt(_515lOl3Q19; ra]»:sh.t\ja@gtnnil.cutn)'— Assistant l’rol'essor. NJA . ,5

_ . - _ . _ 4; =.2 Mr l\rtfilttm5l$ntlin($770411:-SS;krisfimt.si>ndin@ttja.gtw.itt)- I nu-As_~'e-.i:tte NM X_ i t
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NAINITAL
From:

Registrar General, -
High Court of Uttarakhand,
Nainital

T0, .
Registrar General,

1. High Court of Judicature at Allahabad,
2. High Court or Delhi.

N0. L1] 50 /XVII/a-5/Admin.A/NJA-NzReg-I/202.3 Dated=Aug- Q3 .2023
Subject: Request for sending email ids and contact details of the Judicial Officers

nominated for North Zone-I Regional Conference [P-1363] scheduled
from 30.09.2023 to 01.10.2023.

Sir,
Kindly take reference of letter No. 5310-5314/DI-lC[Ga_z-/G;3/Z023 dated

14.07.2023, letter No. 472/Admin.(Services)/2023 Allahabad dated 20.07.2023 and-letter
No. 500/Admin.(services)/202.3 Allahabad dated 28.07.2023 of your High Courtts, whereby,
nomination of judicial officers and members of computer committee for North Zone-I
Regional Conference [P-1363] scheduledfrorn 30.09.2023 to 01.10.2023 were sent to this
H0rt'ble Court.
2. ~ _ In this regard , you are requested to provide email ids and contact numbers
of all the Judicial officers and members of computer committee nominated by your Hon'b1e
High Courts for North Zone-I Regional Conference at the earliest.
3. ' An earlyresponse is highly appreciated. '

Yours Sincerely,

rizghouI  >
(Anuj Kuri‘1%1i%anga1)

No. - /XVII]a-5/Admin.A/N_IA—NzReg-I/2023 _ Dated:Aug -, , 2023
Copy forwarded to: ‘

1. P,S. to H0rt’ble Mr. Justice Sharad Kumar Sharma with the request to place it before
His Lordship.

2. Direct0r,»Uttaralchand Judicial & Legal Academy, Bhowali, Nainital for information.
3. Registrar (Protocol), High Court of Uttarakhand, Nainital for information.

KEG "' '4. ._ - fig?-*°*“\,t 0% De“ ‘ Registrar General
Lazar‘ col)
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From: ””""““-

Registrar General,
High Court of Uttarakhand, '
Nainital.

To,
Registrar (Protocol),
High Court of Delhi.

wait 4,65 [XVIlla~5-Admin.AlNJA-NzReg-V2023 Dated: Sept. 05 .2023

Subject: To Drpvlde tourprogrammes of Hon’ble-Judges of vour High Court
and travel details of the Judicial Officers participating in the

' “North Zone-I Regional Conference_" scheduled on 30?‘, Septembe
"to 1*‘ October_2023 at UJALA Bhqwali, Nalnitals

Sir I Madam, ~
With regard to the subject noted above, it ls to bring to your kind notice

that tour programmes of the Hon'ble Judges of your High Court and travel details o
the judicial officers, who are participating in the "North Zone -l Regional Conference’
scheduled on 30"‘ September to 15' October 2023 at Uttrakahnd Judicial & Lega
Academy, 'Bhowali. Nainital, are required, to make necessary arrangements.

You, are therefore, requested to provide the same atemail id.-
delhihc30@gmail.com to avoid any inconvenience.

An early response is highly appreciated.
Yours sincerely,r we
Vivek vZ

Registrar (Protocol)
For Registrar Generalf

no.Mq9l/ -/XVIl/a—5-AdminIAIN-JA-NiReg-ll2023 Dated: Sept. ,4 .2023
Copy forwarded to: _

1. P.S. to Hon’ble Mr. Justice Shared Kumar Shame. ‘
2. P.S. Registrar General '
3. Director, UJALA, Bhowali, District Nainital for information & communication

to the ofiicer concerned. ' '
4. Registrar Judicial. _
5. Shri Maden Ram (Registrar).

ar/Q‘;/id}Registr (Pr 3 ol)
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Registrar General,
High Court of Uttarakhand, ‘
Nainital ’

I

To,

uiipy->Pt"

Registrar General, High Court of Allahabad
Registrar General, High Court of Delhi
Registrar Genera1,.High Court of Himachal Pradesh

‘ Registrar General, High Court ofjammu and Kashmir and Ladakh
Registrar General, High Court of Punjab & Haryana

Ne SLR l
Subject:

/XVIl/a.-5/Admin.A/N_IA—NzReg-I/2023 Dated:SeptembB1‘).z7 #023

Request For Tour Programmes Of Hon’b1e Judges And Travel Details of ‘
Nominated Judicial Officers For North Zone-I Regional Conference On
“Contemporary Judicial Developments And Strengthening justice Through Law
& Technology” Scheduled On 30"‘ September, 2023 To 01‘ October, 2023 [P-
1363].

Sir/Madam, "
Kindly take reference of letter Nos. 4985, 4983, 4979. 4987 and 4981/XVII/-1"

5/Admin.A/NJA-NzReg-I/2023 respectively dated 06.09.2023 of this Hon’ble High Court, whereby,
it was requested to send the tour programmes of Hon‘l:le Judges and travel details of the
nominated Judicial Officers for the said Conference on the e-mail ids provided to your good _self by
this Court.
2, Kindly provide the tour programmes of I-iorrble Judges and travel detailsof the
nominated Judicial Officers in the prescribed proforma (enclosed herewith) in the earlier provided
e-n'1a.il ids at the earliest to avoid any inconvenience.
3. An early response is highly appreciated.
Encl.:As Above. - K3;I

L

~»vas
Registrar (Protocol)

'. For Registrar General

/XVII/a-5/Admln.A/NJA-NzReg~1/2023 Datedzseptember 2023
Copy forwarded to: '

1) P.S. to l—Ion’ble Mr. Justice Shararl Kumar Sharma with the request to place it before His
Lordship.

2D'ct Nt'al d"alAd -) qg;344oE'I,vLpa) zon Ju zci ca emy, Bhadbhada Road, P.0. Sure; Nagar, Bhopm _

3) Director, Uttarakhand Judicial 8; Legal Academy Bhowaii Nainital f ' f ti
4) Regisu-er (Judicial), High Court of Uttarakhand,’Nainltal ior informztggxi O1-ma On.
5) Registrar (Pl'°t°¢01), High Court of Uttarakhand, Nainital for information
6) shri Madan Ram, Registrar, High Cour|:ofUttaraid1and, Naintal for -inforriiation

_ »5-'-P" 21".. ,
J5‘-1-,, ';¢'§,;& ‘L H

r"§- 5~‘.”.:. tit /' "“'-fill‘? 5
' 3 ' *'“l‘ . _ Re ‘istrar Protocol ,.. . V . _;.. _|,., ,1;

r—‘¢“‘*‘”‘“L ‘I‘1_ v
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Yours Sincerely, '
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North Zone-I, Regional Conf 1Legal Academufih ‘frellcfa UJALAjUttarakhand Judicial And

owal5ANain1tal from 30.09.2023 to 01.10.2023
Name ofHigh Court;
Na“_1e °f_H°n’b1e Judgel Judicial Officerl Dignitary:
Des1gnat1on:
Arrival Details: '

By Air

D By Train

- U By Road

U Other:

Flight or‘ Train or Vehicle details (Numlier):
Date of Arrival:
Time of Arrival:
Number of Supporting Staff Accompanying

U 1
D 2
El Other:

Details ofSupporting Staff (Name, description and mobile munber):
Departixre Details:

U By Air

E] By Train ‘

U By Road ,

U Qther: - '

Flight or Train or Vehicle details (Number):
Date ofDeparture:
Time ofDeparture:
Any other information or requirements:
Whether accommodation required or not:

E] Yes

|:|No

Bi

\
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